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NATIONAL COMPANY LAW APPELLATE TRIBUNAL 
PRINCIPAL BENCH 

2ndFLOOR, M.T.N.L BUILDING, NEAR SCOPE COMPLEX, CGO COMPLEX, NEW DELHI 

DAILY CAUSE LIST DATED 01.12.2021 (WEDNESDAY) 

COURT –II (VIRTUAL MODE) 

10:30 AM 
 

In the Court of Hon’ble Mr. Justice M. Venugopal, Member (Judicial), Hon’ble Mr. V.P. Singh, Member (Technical) 

and Hon’ble Dr. Ashok Kumar Mishra, Member (Technical) 
 

   For Orders 

S. No. Case No. Name of the parties Counsel for 

Appellants 

Counsel for 

Respondents 

1.  I.A. No. 1663 of 

2021 in Comp. 

App. (AT) (Ins) 

No. 625 of 2021  
 
 

Amit Suresh Bhatnagar 

Vs. 

Dharit Kishorbhai Shah & Anr. 

Neeha Nagpal Malak M. Bhatt 

Neeha Nagpal 

    

   For Directions 

2.  Comp. App. (AT) 

(Ins) No. 363 of 

2020 

 

NTCIL Real Estate Pvt. Ltd. 

Vs. 

Kannan Tiruvengadam & Ors. 
 

With 

Aastha Vishwakarma   

3.  Comp. App. (AT) 

(Ins) No. 364 of 

2020 

 
 

NTCIL Infrastructure Pvt. Ltd. 

Vs. 

Kannan Tiruvengadam & Ors. 

Aastha Vishwakarma   

4.  Competition App. 

(AT) No. 06 of 

2018 

 

All Kerala Chemists & Druggists 

Association &Ors. 

Vs. 

CCI & Ors. 
 

With 

Sajith P. Warrier Abhishek Yadav 

5.  Competition App. 

(AT) No. 08 of 

2018 
 

A. N. Mohan 

Vs. 

Sudeep P M & Ors. 

 

With 

Amit Gupta Abhishek Yadav 

6.  Competition App. 

(AT) No. 09 of 

2018 
 

Thrissur District Unit of AKCDA &Ors. 

Vs. 

CCI & Ors. 
 

With 

Sajith P. Warrier Abhishek Yadav 

7.  Competition App. 

(AT) No. 10 of 

2018 
 

Kasargod District Unit of AKCDA 

&Ors. 

Vs. 

CCI & Ors. 

 
 

Sajith P. Warrier Abhishek Yadav 

8.  TA (AT) 

(Compt.)  

No. 39 of 2017  

(Old Appeal No. 

02/2017) 
 

J.K. Lakshmi Cement Ltd. 

Vs. 

CCI &Anr. 

 
With 

Jeevan Prakash Vivek Gupta (R-

DSDH) 

VaibhavGaggar 

(R-CCI) 
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9.  TA (AT) 

(Compt.) No. 40 

of 2017  

(Old Appeal No. 

03/2017) 

Ambuja Cements Ltd. 

Vs. 

CCI & Ors. 

 

With 

Pallavi S. Shroff, 

Harman Singh 

Sandhu 

Vivek Gupta (R-

DSDH) 

VaibhavGaggar 

(R-CCI) 

10.  TA (AT) 

(Compt.) No. 41 

of 2017  

(Old Appeal No. 

04/2017) 

ACC Limited. 

Vs. 

CCI & Ors. 

 

With 

Pallavi S. Shroff,  

Harman Singh 

Sandhu 

Vivek Gupta (R-

DSDH) 

VaibhavGaggar 

(R-CCI) 

11.  TA (AT) 

(Compt.) No. 42 

of 2017  

(Old Appeal No. 

05/2017) 

J.K. Cement Ltd. 

Vs. 

CCI & Anr. 

 

With 

P.K. Bhalla Vivek Gupta (R-

DSDH) 

VaibhavGaggar 

(R-CCI) 

12.  TA (AT) 

(Compt.) No. 43 

of 2017  

(Old Appeal No. 

06/2017) 

M/s. Shree Cement Ltd. 

Vs. 

CCI & Ors. 

 

With 

Manas Kumar 

Chaudhuri, 

PranjalPrateek, 

DhruvRajain 

Vivek Gupta (R-

DSDH) 

VaibhavGaggar 

(R-CCI) 

13.  TA (AT) 

(Compt.) No. 44 

of 2017  

(Old Appeal No. 

08/2017) 

Ultra Tech Cement Ltd. 

Vs. 

CCI & Ors. 

 

With 

Nisha Kaur Uberoi 

Atreyee Sarkar 

Shravani 

Vivek Gupta (R-

DSDH) 

VaibhavGaggar 

(R-CCI) 

14.  TA (AT) 

(Compt.) No. 45 

of 2017  

(Old Appeal No. 

11/2017) 

Jaiprakash Associates Ltd. 

Vs. 

CCI & Anr. 

H.S. Chandhoke, 

Kanika Chaudhary 

Nayar, 

G.R. Bhatia 

Vivek Gupta (R-

DSDH) 

VaibhavGaggar 

(R-CCI) 

 

   For Admission (After Notice) 

15.  Comp. App. (AT) 

(Ins) No. 1138 of 

2019 
 

Partha Paul  

Vs. 

Kotak Mahindra Bank Ltd. & Anr. 

 

Om Prakash Amit Mahaliyan 

16.  Comp. App. (AT) 

(Ins) No. 478 of 

2021 

 

Nabinagar Power Generating Company 

Ltd., Nabinagar Super Thermal Power 

Project 

Vs. 

Ram Ratan Modi, Liquidator of  

D C Industrial Plant Services Pvt. Ltd. 

 

R. Sudhinder Azeem Khan 

17.  Comp. App. (AT) 

(Ins) No. 547 of 

2021 
 

Vinay Jain 

Vs. 

IIFL Finance Ltd. & Anr. 
 

With 
 

Bal Kishan  Suresh Dutt Dobha 

Nirmal Goenka-R1 

Abhishek Anand-R2 

18.  Comp. App. (AT) 

(Ins) No. 626 of 

2021 
 

AVJ Heightss Apartment Owners 

Association 

Vs. 

India Infoline Finance Ltd. & Anr. 

 

Shashank Agarwal  Abhishek Anand-R2 

19.  Comp. App. (AT) 

(Ins) No. 652 of 

2021 

 

Hemant Kumar Kakati 

Vs. 

Kuldeep Verma & Ors. 

Pranay Agrawala Rahul Sharma 

Kuldeep Verma-R1 
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20.  Comp. App. (AT) 

(Ins) No. 673 of 

2021 & I.A. No. 

1769 of 2021 

 

Bajaj Finance Limited 

Vs. 

Sunil Kumar Agarwal 

Resolution Professional of Eagle 

Corporation Pvt. Ltd.  

 

Rajat Katyal Sunil Kr. Agarwal-R1 

Avneesh Arputham 

-R2 

21.  Comp. App. (AT) 

(Ins) No. 667 of 

2021 & I.A. No. 

1916 & 1751 of 

2021 
 

Balkrishna S. Pawar & Ors. 

Vs. 

Vikas Prakash Gupta 

Resolution Professional of Corporate 

Debtor & Ors. 

 
 

Mrunal Dattatraya 

Buva  

Vikram Hegde 

Shantanu Lakhotia-R1 

Himanshu Satija 

Mahesh Agarwal-R4 

22.  Comp. App. (AT) 

(Ins) No. 704 of 

2021 & I.A. No. 

1868 of 2021   

 

 

The N.R.C Employees' Co-Operative 

Credit Society Ltd. 

(Through Its Secretary Sh. Ganesh 

Hendrya Konkar) 

Vs. 

Vikas Prakash Gupta 

Resolution Professional, NRC Ltd. & 

Ors. 
 
 

Shashank Khurana Vikram Hegde 

Shantanu Lakhotia 

-R1 

Himanshu Satija 

Mahesh Agarwal-R2 

 

   For Hearing 

23.  Comp. App. (AT) 

(Ins) No. 413 of 

2021 
 

(PH) 
 

Damodar Valley Corporation 

Vs. 

Shriramrathi Steels Pvt. Ltd & Anr. 
 

 

Madhumita 

Bhattacharjee 

Ishaan Saha 

Kanchan Yadav-R2 

24.  Comp. App (AT) 

(Ins) No. 712 of 

2019  
 

Bhagwan Singh Rawat. 

Vs. 

State Bank of India & Anr. 

 

Mangesh Krishna Ankur Mittal-R1 

Abhishek Anand-RP 

25.  Comp. App. (AT) 

(Ins) No. 380 of 

2021 
 

 

Directorate of Commercial Taxes 

Vs. 

VSP Udyog Pvt. Ltd. & Ors. 

Madhumita 

Bhattacharjee 

Raj Singhania-R1 & 

R2 

Kumarjit Banerjee 

Gaurav Gupta-R3 

26.  Comp. App. (AT) 

(Ins) No. 644 of 

2021  

 

 

Indian Bank 

Vs. 

Charu Desai 

Erstwhile Resolution Professional & 

Chairmen of Monitoring Committee of 

GB Global Ltd. & Anr.  

 

Honey Satpal Pooja Mahajan 

Mahima Singh-R1 

Dhaval Savla-R2 

27.  Comp. App. (AT) 

(Ins) No. 729 of 

2021  

 

(With Defects) 

Rupinder Singh Gill 

Vs. 

Three C Universal Developers Pvt. Ltd. 

Through Resolution Professional 

Rakesh Kumar Gupta 

 

Prachi Johri Abhishek Anand 

Viren Sharma 

Rakesh Kr. Gupta-

RP 

28.  Comp. App. (AT) 

No. 25 of 2021 

 

Subham Construction Pvt. Ltd. 

Vs. 

Registrar of Companies, Orissa  

 
 
 

Dhananjay Bhaskar 

Ray  

Kamal Kant Jha-R1 
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29.  Comp. App. (AT) 

No. 41 of 2021 

 

Shree Balaji (India) Pvt. Ltd. 

Vs. 

Registrar of Companies, Odisha 
 

 

Dhananjay Bhaskar 

Ray 

Kamal Kant Jha-

COC 

Saurabh 

 

After rising of Court of Chairperson 

 

In the Court of Hon’ble Mr. Justice M. Venugopal, Member (Judicial), Hon’ble Mr. V.P. Singh, Member (Technical) 

and Hon’ble Dr. Alok Srivastava, Member (Technical) 
 

For Hearing 

30.  Comp. App. (AT) 

(Ins) No. 904 of 

2021 
 

(PH) 
 

Aashray Social Welfare Society & Ors. 

Vs. 

Saha Infratech Pvt. Ltd. & Ors. 

Agnish Aditya Ashish Makhija 

Richa Singh-R1 

Rudreshwar Singh 

Ayandeb Mitra-R2 & 

R3 

 

After rising of Chennai Bench 
 

In the Court of Hon’ble Mr. Justice M. Venugopal, Member (Judicial) and Hon’ble Mr. Kanthi Narahari, Member 

(Technical) 
  

For Hearing 

31.  Comp. App. (AT) 

(Ins) No. 198 of 

2020 

(PH) 

Nishit B Patel 

Vs. 

Good Value Financial Services Pvt. Ltd. 

& Anr. 

 
 

Nitin Mishra  Aman Varma 

Tajinder Pal Singh-

R2 

 

 

 

 

  Copy to: - 

                                                                                                          By order of Hon’ble Chairperson 

1. Notice Board                          -sd/-  

2. Website: www.nclat.nic.in                                                          Registrar       

http://www.nclat.nic.in/

